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Agitation by  Officer* of aindustn

1136.  SHRI  SHIVAJI  PATNAIK: 
WiU the  DEPUTY PRIME MINISTER 
AND MINISTER DP  DEFENCE  be 
pleased lo state:

(a) whether Government are aware 
that about 1,000 officers of the Hindu- 
stan Aeronautics are agitating for re­
vision  of  pay-scales  and  dearness 
allowances  for quite some  months; 
and

(b) if so, what steps are being taken 
to meet their just demand?

THE MINISTER OF STATE IN THE 
MINIS1RY OF  DEFENCE  (PROF. 
SHER SINGH): (a) The  Hindustan 
Aeronautics  Officers’  Association, 
Bangalore had been  demanding  re­
vision of the  pay  scales  of  HAL* 
Officers.

(b)  After carefully considering the 
above demands, Government  issued 
orders on 27th November 1978 revising 
their pay scales.

15 Tear Agreement witli USSR

1135. SHRI  YUVRAJ:  Will  the
Minister of  STEEL AND MINES be 
pleased to state:

(a) whether  a 15 year agreement 
has been signed between India  and 
Soviet Union;

(b) whether it has been provided in 
this  agreement  that  production  in 

Bhilai and Bokaro Steel Plants will be 
increased and a new steel plant  in 
Vishakhapatnam  and  an  alumina 
factory in  eastern coast of  Andhra 
Pradesh will be set up; and

(c) whether this agreement between 
India and Soviet Union is a diplomatic 
gain for India?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL  AND MINES 
(SHRI KARIA MUNDA): (a) No, Sir.

(b> and (c). Do not arise.

Imports of Super Thermal Power 

Plants

1138.  SHRI BEDABRATA BARUA: 

Will the  Minister  of ENERGY  be 
pleased to stale:

(a) wheher Government have  ap­

proved several proposals for the  im­
port of Super Thermal Power Plants; 
and

(b) if so, the total cost ol the plants 
proposed to be imported?

THE MINISTER OF ENERGY (SHRI 

P. RAMACHANDRAN):  (a) and (b).
The following Super Thermal  Power 
Projects are under execution in tbe 
Central Sector:—

(i) Singrauli Power Project locat­
ed in  Mirzapur  District of  Uttar 
Pradesh;

(ii) Korba Project located in IMIaft* 
pur District of Madhya Pradesh;




